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Uttar Pradesh Pollution Control Board

             Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
             Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

______________________________________________________________________________________

                                                                                    
Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and  under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981 

                                                                                    
CCA is hereby granted to MILANSAR BRICK WORKS located at VILLAGE-ABUL KHAIRPUR,
TEHSIL-NAGINA, DISTT.-BIJNOR ,BIJNOR,246762. subject to the provisions of the Water Act, Air
Act and the orders that may be made further and subject to following terms and conditions :-
1.					This CCA MILANSAR BRICK WORKS granted for the period from 02/12/2022 to 31/07/2027 and
valid for manufacturing of following products.

                                                                                    

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(i) 	The daily quantity of effluent discharge (KLD) :-

                                                                                    

                                                                                    
(ii)	Trade Effluent Treatment and Disposal :-The applicant shall operate  Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.
		In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately. 
(iii)	The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

                                                                                    
Industrial Effluent Quality Standard

 

171184/UPPCB/Bijnore(UPPCBRO)/CTO/both/BIJNOR/2022 Date: 09/12/2022

To,

M/s

MILANSAR BRICK WORKS

VILLAGE-ABUL KHAIRPUR, TEHSIL-NAGINA, DISTT.-BIJNOR
,BIJNOR,246762

Application Id-
18815837

S
No

Product Quantity Unit

1 Bricks 20000 No./day 20000 Numbers/Day

Kind of Effluent Quantity(KLD) Treatment facility Discharge point

Industrial Zero NA NA

Domestic 01 KLD Septic Tank Irrigation of green
belt with in

premises

S.No. Parameter Standard
1 pH 6.5-9.0
2 COD 250 mg/l
3 BOD 30 mg/l

5
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(iv)	Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.
(v)	The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

                                                                                    

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-
i)	The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards. 

                                                                                    
Air Pollution Source Details

 

                                                                                    
Emmission Quality Standards

 

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately
(ii) The unit will not use any type of restricted fuel.
iii)	Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-
Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

                                                                                    

4. 	Essential documents to be submitted by the Industry/Unit as Applicable :-

4 Oil & Grease 10 mg/l
5 Total Suspended Solids 100 mg/l

S No. Parameters Standards

S No. Air
Pollution
Source

Type of fuel Stack no Control
Device

Height of
Stack

1 Brick Kiln Coal/Wood
03 Ton/day

1 Particulate
Matter

30 Meter Stack
Height from

Ground Level
and

Gravitational
settling

chamber as
APCS

S No. Stack no Parameters Standards
1 1 Particulate Matter As per norms

Standards for
Noise level in
db(A) Leq

Industrial
Area

Commercial
Area

Residential
Area

Silence
Zone

Day
Time

Night
Time

Day
Time

Night
Time

Day
Time

Night
Time

Day
Time

Night
Time

75 70 65 55 55 45 50 40
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(i)	Environment Statement in Form-V of Environment (Protection) Rules, 1986.
(ii)	Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.
5.	Competent Authority reserves the right to change/modify/add any time any condition of this CCA.
6.	Unit has to comply  with the following specific &  general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7.	In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.
8.	If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

                                                                                    
General Conditions:-
1.	The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.
2.	The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.
3.	Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.
4.	The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant. 
5.	The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof
6.	The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7.	The industry shall provide Inspection Book at the time of inspection to the Board's officials.
8.	Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all
other concerned offices. In case of failure of pollution control equipment, the production process connected
to it shall be stopped with immediate effect.
9.	The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only. 
10.	In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.
11.	The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point
12.	The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.
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Specific Conditions:-
The Brick Kiln shall ensure strict compliance with all terms & conditions with consent and compliance
report submitted within one month and then be sure to submit with a gap of 03 months.
1. This CTO is being granted to M/s MILANSAR BRICK WORKS, VILLAGE-ABUL KHAIRPUR,
TEHSIL-NAGINA, DISTT.-BIJNOR for 20000 Bricks Per Day. This CTO will be VOID if there is any
change in the above-mentioned address or product. The applicant shall make an application along with the
prescribed fee for renewal consent(CTO) at least 30 days before the operation of the unit.
2. The brick kiln shall ensure to comply with the provisions of guidelines issued by the MoEF & CC Date
22-02-2022 and accordingly shall be converted into Zig Zag technology.
3. This Consent is being issued in the compliance of the direction issued by the Head Office of the UPPCB
vide letter no. H81095/C-6/Saa-207/Ent Bhatta Nodal/2022 Date 13-09-2022 regarding special camp.
4. The Brick Kiln should be use coal as fuel in the process. Organics, solvents, Petcock, Hazardous waste &
Other waste, Plastic Rubber Leather etc are not allowed to use as a fuel in the Brick Kiln.
5. A thick green belt of trees of suitable species shall be developed in multi lineate staggered manner on a
minimum 33% of the land on which the industry is established. as per the "Protocol for Development of
Green Belt" notified vide Board Office Order No.H16405/220/2018/02 dated. 16.02.2018 in this regard and
available at URL http ://www.uppcb.com/ pdf/GreenbeltGuidle_160218.pdf.
6. Industry shall ensure adequate plantation and green belt within its premises and submit the compliance
report within three months.
7. The operation of Brick Kiln should be such way that produce emission should not have any adverse effect
on the nearby environment or the population.
8. If Consent fees due shall be deposited by Net Banking or Debit card.
9. The Brick Kiln shall ensure the water sprinkling three or four times daily in Brick Kiln campus for control
of dust emission.
10. The Brick Kiln complying the Hon; ble National Green Tribunal, New Delhi order O.A. No.718/2017
dated 09.10.2019.
11. The Brick Kiln complying the order of Hon; ble High Court, Allahabad Dt. 03.12.2014 & Hon; able
National Green Tribunal, New Delhi order Dt. 14.01.2015.
12. The Brick Kiln should submit the stack emission & ambient air monitoring report with every three
month positively to the board by approved Laboratory.
13. The Brick Kiln should developed proper pacca roads in the premises of Brick Kiln to avoid the dust
emission from transportation of the vehicles.
14. Brick kiln shall proper maintain flue gas monitoring platform/porthole/ladder attached to stack at all
times. If the said platform/porthole/ladder is not found to be in operational conditions, then the consent can
be cancelled.
15. In case of any public grievance against the Brick Kiln and confirmation of the same, then CTO
certificate my be cancelled.
16. The Brick kiln unit shall be submit the stack emission & ambient air monitoring report within one month
in operation condition of the brick kiln positively to the board by approved Laboratory.
17. This consent is issued purely from environmental angle and the Board will not be responsible for any
claim, counter claim, ownership, partnership, land dispute etc of the unit.
18. At least 20% bio fuel such as bio brackets must be used in your brick kiln as per availability.
19. The Brick Kiln shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.
20. The Board have right to modify any conditions as and when require in compliance of any change in
Environmental Guidelines and Hon’ ble Court orders passed time to time.
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21. Brick Kiln shall comply with Solid Waste Management Rules, 2016 and Construction and Demolition
Waste Management Rules, 2016.
22. The Brick kiln will submit revised lease deed one month prior to the expiry of the same. If the brick kiln
fails to submit the revised/extended lease deed one month prior to the expiry of the same, then the earlier
consent fee deposited by the Brick Kiln will stand forfeited and the brick kiln will have to apply fresh
consent along with the requisite consent fee.
23. Ash content should be used for low lying land filling in a scientific manner.
24. The brick kiln shall be comply the conditions regarding fly ash utilization notified by MOEF & CC
Govt. of India from time to time.
25. Brick kiln shall provide permission to this office issued by Zila Panchayat, GST and Mining Department
within three month from date of issue of this consent to operate.
26. Brick kiln shall not operate D.G set without acoustic enclosure.
27. This consent is valid only quantity mentioned above. Unit shall obtain prior approval before making any
modification in product/ process /fuel / plant machinery failing which consent deemed to be cancelled.
28. Industry shall abide by directions given by Hon'ble Supreme Court, Hon'ble High Court, Hon'ble
National Green Tribunals, Central Pollution Control Board and Uttar Pradesh Pollution Control Board for
protection and safeguard of environment from time to time.
29. Entire moving area around the Brick kiln should be paved with the bricks to minimize the fugitive dust
emission from Brick kiln operations.
30. Unit shall obtained NOC for abstraction of ground water from UP Ground water department and submit
in this office within 03 month.
31. That the Brick kilns shall comply the order dated 8-4-2022 passed by Hon’ble Supreme court in writ
petition no. 18213/2021 NCR Brick kilns Association vs. Central Pollution Control Board and others and
notification dated 22-2-2022 issued by Ministry of Environment Forest And Climate Change.
32. The Brick Kiln shall also comply the orders passed by Hon’ble  Supreme court, Hon’ble High court and
Hon’ble N.G.T.pertaining to brick klin.
33. The Brick Kiln shall be comply the order pass by Hon’ble   N.G.T. in OA No.-359/2022 Rafhat Naeem
Siddiqui V/s State of U.P.
34. Unit shall submit compliance above mentioned points on quarterly basis, otherwise this CTO certificate
may be cancelled.
35. In case of failure to comply with any of the consent conditions, the consent order issue to you may be
cancelled without any notice on this behalf.

                                                                                    
                                                                                    

 Regional Officer
Copy to:

                                                                                    
Chief Environment Officer, Circle-7, U.P. Pollution Control Board, Lucknow.

                                                                                    
Regional Officer

                                                                                    

VIKAS 
MISHRA

Digitally signed 
by VIKAS 
MISHRA 
Date: 2022.12.09 
16:03:23 +05'30'

VIKAS 
MISHRA

Digitally signed 
by VIKAS MISHRA 
Date: 2022.12.09 
16:03:53 +05'30'
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Sl. 
No.

Name & Add. of brick kilns Closure 
order date

1 AF Brick Works, Vill-Chajjupura, Mandawar, Bijnor. 17.07.2021
2 Agarwal Ent Udyog, Vill-Hamidpur Makhan, Najibabad, Bijnor. 23.05.23
3 Ajad Brick Works (Old Name-Ansar Brick Works), Raypur Sadat, The-

Nagina, Dist-Bijnor.
17.07.2021

4 Akhtari Begum Brick kiln, Dhampur, Bijnor. 17.07.2021
5 Anas Ent Udyog, Rajarampur, Pratap, Kiratpur, Teh-Najibabad, Bijnor. 17.07.2021
6 Ankur Brick Works, Raja Ka Tajpur, Teh-Chandpur, Bijnor. 23.05.23
7 Anmol Bhatta, Vill-Balapur, Post-Akheda, Nehtaur, Bijnor. 17.07.2021
8 Ansar Brick Works, Himpur Bujurg, Teh-Chandpur, Bijnor. 23.05.23
9 Ansar Brick Works, Rampur Vishna, Kiratpur, Najibabad, Bijnor. 17.07.2021

10 Ansar Brick Works, Sahabpura Ratan, Najibabad, Bijnor. 17.07.2021
11 Apna Ent Udyog, Rasoolpur Road, Jhalu, Dist-Bijnor. 23.05.23
12 Ashok Brick Works, Vill-Simli, Teshil & Distt-Bijnor. 23.05.23
13 Baba Shah Brick Works, Vill-Pureni, Nagina, Bijnor. 23.05.23
14 Baba Works (Old Name-Baba Ent Udyog), Mahawatpur Dalpat, Teh-

Najibabad, Bijnor.
17.07.2021

15 Bansal Brick Works, Basta Road, Teh-Chandpur, Bijnor. 17.07.2021
16 Bharat  Brick Works, Vill-Jamalpur Udaychand, Teh-Dhampur, Bijnor. 17.07.2021
17 Bharat Brick Company, Vill-Aspur Nawada, 09 Km, Nagina Road, Dist-

Bijnor.
 24-04-2015

18 Bharat Ent Udyog, Inampura, Post-Mohammadpur Devmal, Bijnor. 17.07.2021
19 Bharat Ent Udyog, Mojampur Narayan, Najibabad, Bijnor. 17.07.2021
20 Bharat Ent Udyog, Vill-Fazalpur khas, Najibabad, Bijnor. 17.07.2021
21 Bharat Ent Udyog, Vill-Raypur, Maujampur Narayan, The-Najibabad, Bijnor. 17.07.2021

22 Bilal Ent Udyog, Jhalu, Bijnor 17.07.2021
23 Bilal Ent Udyog, Village-Rahatpur Khurd, Najibabad, Bijnor 17.07.2021
24 Braj Ent Udyog, Vill-Khudahedi, Chandak, Teh-Najibabad, Bijnor. 17.07.2021
25 S.V. Singh Ent Udyog, Gopalpur Khedi, Najibabad, Bijnor. 17.07.2021
26 Chand Brick Bhatta, Alipura Jat, Nagina, Bijnor. 17.07.2021
27 Chand Brick works, Jeetpur Paldi, Nagina, Bijnor. 17.07.2021
28 Chandtara Brick works, Jeetpur Paldi, Nagina, Bijnor. 17.07.2021
29 Chaudhary Brick Field, Alipur Inyat Urf Mangalkheda, Syohara, Dhampur, 

Bijnor.
17.07.2021

30 Chaudhary Brick Udyog,  Alipur Inyat Urf Mangalkheda, Syohara, Dhampur, 
Bijnor.

17.07.2021

31 Chaudhary Ent Udyog (Old Name-Shah Ent Udyog), Vill-Shafipur, Baldana, 
Chandpur, Bijnor.

17.07.2021

32 Chaudhary Ent Udyog, Rasoolpur Pittan (Prathvipur), Babanpura, Teh-Bijnor, 
Bijnor.

17.07.2021

33 Dev Brick Works, Padampur Mandawar, Bijnor. 17.07.2021
34 Devendra Brick Works (Old Name-India Brick Works), Mirjapur Bela, Post-

Darbada, Chandpur, Bijnor.
23.05.23

35 Dhampur Brick Works, Badshahpur (Shah Mohammad) Dhampur, Bijnor. 17.07.2021

List of Brick kilns closure order Bijnore
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36 Dhikli Brick Works, Mirjapur Dhikli, Noorpur, Chandpur, Bijnor. 17.07.2021
37 DR Ent Udyog, Abbushahidpur Narayanpur, Bijnor. 17.07.2021
38 Durga Ent Udyog, Vill-Shafar Shikohpur or khandana, Dhampur, Bijnor. 17.07.2021
39 Eagle Brick Works, Vill-Khijarpur Urf Manakpur, Teh-Dhampur, Bijnor. 17.07.2021
40 Ekta Brick Works (Old Name-Majdur Bhatta), Vill-Kala Khedi, Teh-Nagina, 

Bijnor.
23.05.23

41 Ekta Brick Works, Balapur, Nanheda, Dhampur, Bijnor. 17.07.2021
42 Even Brick Company, Vill-Vajidpur, Bijnor. 17.07.2021
43 Fija Brick Works, Near Choti, Idgah Road Jhalu, Bijnor. 17.07.2021
44 Fine Brick Works, Vill-Dubthala, Nauthar, Dhampur, Bijnor. 17.07.2021
45 Friends Ent Udyog, Vill-Wajidpur, Nagina, Bijnor 17.07.2021
46 Gagan Brick Field, Noorpur Arab Badhapur, Nagina, Bijnor.              06-04-

2016
47 Ganga Ent Udyogn Vill-Chak Uttamchand, Nagina, Bijnor. 17.07.2021
48 Goyal Brick Works, Vill-Jalilpur, Teh-Chandpur, Bijnor.  23.04.2018
49 Guddu Brick Works, Vill-Bhalolapur Halduar, Dhampur, Bijnor. 17.07.2021
50 Hashmi Ent Udyog (Old Name-Chaudhary Brick Works), Alipur Mukta, 

Sarakthal, Dhampur, Bijnor.
17.07.2021

51 Heena Brick Company, Vill-Madanpur, Teh-Dhampur, Bijnor. 17.07.2021
52 HEERA BRICK WORKS, VILLAGE – AKBARABAD , TEHSIL- 

NAJIBABAD, DISTT- BIJNOR.
 27-04-2018

53 Heera Building Works, Vill-Bhara Khedi Urf Dugdi, Teh-Dhampur, Bijnor. 17.07.2021
54 Hind Brick Works, Vill-Rasoolpur Sadar, Teh-Dhampur, Bijnor. 17.07.2021
55 Hindustan Brick Works Mandawar, Bijnor.    13-07-2018

56 Hindustan Brick Works, Rasoolpur Mujjafar, Nagina, Bijnor. 17.07.2021
57 Hindustan Brick Works, Vill-Ameda, Bijnor. 17.07.2021
58 Honey Traders, Vill- Aman Nagar, Dhampur, Bijnor. 17.07.2021
59 Huma Ent Udyog (Old Name-Kisan Ent Udyog), Vill-Syalu Nangla, Bijnor,     19-02-2013

60 India Brick Works, Vill-Hasanpur Jagmal, Post-Chandpur, Bijnor. 17.07.2021
61 Indian Brick Works,Vill-Jahangirpur Urf Ruppur, Teh-Chandpur, Dist-Bijnor. 17.07.2021

62 Jamal Brick Works, (Old Name-India Brick Works), Vill-Kurai Sisona, 
Chandpur, Bijnor.

17.07.2021

63 Jamiya Brick Works, Vill-Lindarpur, Chandpur, Bijnor. 17.07.2021
64 Janta Brick Works, Anjupura, Nehtaur, Teh-Dhampur, Bijnor. 17.07.2021
65 Janta Brick Works, Kujenta, Bhadapur, Nagina, Bijnor. 23.05.23
66 Janta Brick Works, Nangla Hardas, Ismailpur, Teh-Najibabad, Bijnor. 17.07.2021
67 Janta Brick Works, Vill-Chamaru Nawada, Teh-Nagina, Bijnor. 17.07.2021
68 Janta Ent Udyog, Harewli, Kiratpur,  Bijnor. 17.07.2021
69 JP Brick Works, Vill-Mahabulla Dhaki, Teh-Chandpur, Bijnor. 17.07.2021
70 Kamakshi Ent Udyog, Vill-Gohavar, Chandpur, Bijnor. Old Name Kisan Ent 

Udyog
17.07.2021

71 Kambrij Brick Company, Kisorpur Rammanwala, Najibabad, Bijnor. 17.07.2021
72 Karim Ent Udyog, Village-Mahavatpur, Najibabad, Bijnor 23.05.23
73 Kartik Ent Udyog, Vill-Mor Makdumpur, Chandpur, Bijnor. 17.07.2021
74 Kaushal Kumar Brick Clean, Onar Seemli, Bijnor. 17.07.2021
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75 Khanna Brick Works, Vill-Salarpur, Tehsil & Dist-Bijnor.\ 17.07.2021
76 Khanna Bricks  Enterprises, Vill-Simli, Tehsil & Dist-Bijnor. 17.07.2021
77 Khushal Brick Company, Vill-Sikiri, Kiratpur, Najibabad,  Distt-Bijnor. 23.05.23
78 Kirane Brick Works ,Vill- Govindpur Khari, Bijnor. 17.07.2021
79 Kisan Bilding Works, (Old Name-Taj Brick Works), Mimla Mustafabad, 

Nehtaur, Teh-Dhampur, Bijnor.
17.07.2021

80 Kisan Brick Works (Old Name-Himalaya Brick Works), Abulkherpur, Raypur 
Sadat, Tehsil-Nagina, Bijnor.

     27-04-
2018

81 Kisan Brick Works, Khasra No-589, Choiya Nangli, Bijnor. 17.07.2021
82 Kisan Brick Works, Vill- Amheda, Bijnor. 17.07.2021
83 Kisan Building Works, Vill-Balapur, Dhampur, Bijnor. 17.07.2021
84 Kisan Ent Udyog (Old Name-Mahak Brick Works), Bakhrabad Urf Khatai, 

Noorpur, Chandpur, Bijnor.
17.07.2021

85 Kisan Ent Udyog, Mirpur Durg Urf Lukadadi-Chandanpur, Najibabad, Bijnor. 17.07.2021

86 Kisan Ent Udyog, Mithai, Chandpur, Bijnor. 17.07.2021
87 Kisan Ent Udyog, Vill-Devpura, Chanchalpur, Dhampur, Bijnor. 23.05.23
88 Kohinoor Ent Udyog, Gangoda Jat, Jhalu, Bijnor. 17.07.2021
89 KP Brick Works, Fateh ALipur Saindwar, Teh-Chandpur, Bijnor.   27.04.2018
90 Kraun Brick Works, Vill-Govindpur Khari, Bijnor. 17.07.2021
91 Krishak Ent Udyog, Rabana Shikarpur, Teh-Dhampur, Bijnor. 23.05.23
92 Krishan Ent Udyog (Old Name-Janta Brick Company), Vill-Suranangla, Post-

Sahaspur, Dhampur, Bijnor.
17.07.2021

93 Krishan Ent Udyog, Vill-Galla Khedi, Dhampur, Bijnor. 17.07.2021
94 Krishana Ent Udyog, Village-(Amanat pur) Dariyapur   Dhampur, Bijnor. 17.07.2021
95 Krishna Brick Works, Vill-Shiau, Teh-Chandpur, Bijnor.  27.04.2018
96 Kumar Ent Udyog, Jujhela Chandpur, Bijnor. 17.07.2021
97 Madeena Ent Udyog, Vill-Shahvajpur, Nagina, Bijnor. 17.07.2021
98 Mahak Brick Works, Vill-Baldana, Shafipur, (Nehtaur), Teh-Dhampur, Bijnor. 17.07.2021

99 Mahawali Ent Udyogn Vill-Faridpur Chanda nangli mohanpur, Bijnor. 17.07.2021
100 Malik Brick Works (Old Name-New Taj Brick Works), Lindarpur Ratangarh, 

Teh-Chandpur, Bijnor.
17.07.2021

101 Malik Brick Works, Pitthapur, Dhampur,Bijnor. 17.07.2021
102 Malik Brick Works, Vill-Kunda Khurd, Chandpur, Bijnor. 17.07.2021
103 Malik Ent Udyog, Sherpur, Majra, Dhampur, Bijnor. 17.07.2021
104 Milan Brick Works, Vill-Shekhpura, Teh-Chandpur, Bijnor.  27.04.2018
105 Milansar Brick Works, Rasoolpur Nangla, Chandpur, Bijnor. 17.07.2021
106 Momin Ansar Brick Works, Rehta Billoch, Chandpur, Bijnor. 17.07.2021
107 MR Ent Udyog, Shahnagar, Haldaur, Nehtaur, Bijnor. 17.07.2021
108 Muneem Ent Udyog (Old Name Chaudhary Ent Udyog), Village-Jat Nangla, 

Post-Akbarabad, Najibabad, Bijnor
17.07.2021

109 N.R. Bricks, Nangla Manak, Dhampur, Bijnor. 17.07.2021
110 Naj Brick Company, Fatheulla Nagar, Afzalgarh, Dhampur, Bijnor. 17.07.2021
111 National Brick Works, Vill-Asgaripur, Bijnor. 17.07.2021
112 National Brick Works, Vill-Jamalpur Udaychand, Dhampur, Bijnor./ 17.07.2021
113 National Bricks Works, Vill-Issepur, Pargana & The-Najibabad, Dist-Bijnor. 17.07.2021
114 National Ent Udyog, Vill-Shahbajpur, Nagina, Bijnor. 17.07.2021
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115 New Daimond Brick Works, Vill-Rasulpur Nangla, Chandpur, Bijnor. 17.07.2021
116 New Golden Bricks Works, Moh-Kajisaray Near Imambada, Chandpur, 

Bijnor.
17.07.2021

117 New Indian Brick Works, Vill-Chaudhedi Nardud Masih, Chandpur, Bijnor. 17.07.2021
118 New Om Brick Works, Shah Alipur, Uttamchand, Dhampur, Bijnor. 17.07.2021
119 New Quality Brick Works, Vill-Ruppur, Chandpur, Bijnor. 17.07.2021
120 New Shiv Brick Works, Vill-Dabthala, Dhampur, Bijnor. 17.07.2021
121 New Star Brick Works, Vill-Kotra Tappa Haweli, Dhampur, Bijnor. 17.07.2021
122 Om Bricks Works, Chandralok Colony, Chandpur, Bijnor. 17.07.2021
123 Om Ent Udyog, (Old Name-Vishal Ent Udyog), Mimla Mustafabad, Bijnor. 17.07.2021
124 Pradhan Brick Works, Vill-Sikandarpur Nangla, Chandpur, Bijnor. 17.07.2021
125 Pradhan Ent Udyog, Gajipur Bhagwan, The-Nagina, Bijnor.       14-02-

2013
126 Quality Brick Works, Vill-Ruppur, Teh-Chandpur, Bijnor. 17.07.2021
127 Rafeek Ahamad Bhatta, Jhalu, Bijnor 17.07.2021
128 Raj Bricks, Inampura, The-Bijnor, Dist-Bijnor. 17.07.2021
129 Raja Brick Field, (Old Name-Friends Brick Works), Vill-Mohammad Alipur 

Mukta, Teh-Dhampur.
23.05.23

130 Raja Brick Udyog, Alipur Inayat Urf Mangalkheda, Dhampur, Bijnor.         27-04-
2018

131 Ram Brick Works, Vill-Fatehpur Kalan, Bijnor. 17.07.2021
132 Kisan int udyog (Old Name Rathi Brick Works), Inampura, Tehsil & Dist-

Bijnor.
17.07.2021

133 Sabari Brick Works, Kotra, Teh-Nagina, Bijnor. 23.05.23
134 Sahu B.N. Enterprises, (Old Name GR Ent Udyog, & Shiv Brick Works, 

Village-Belhdi, Nagina, Bijnor.
23.05.23

135 Nirmal Int Udyog, (Old Name Sai Ent Udyog), Paindapur (Budhanpur), 
Dhampur, Bijnor.

17.07.2021

136 Saraswati Ent Udyog, Alipur Makhan, Bijnor. 17.07.2021
137 Saraswati Ent Udyog, Vill-Hasanpur Mandawar, Najibabad, Bijnor. 17.07.2021
138 Sattar Brick Works, (Old Name-Golden Brick Works), Vill-Rooppur, 

Dhanaura Road, Chandpur, Bijnor.
23.05.23

139 Sayara Ent Udyog, Vill-Rahatpur Khurad, Najibabad, Bijnor 23.05.23
140 Seven Star Brick Works, Jitpur Paldi, Nagina, Bijnor. 17.07.2021
141 Shambhunath Ent Udyog, Vill-Jatpur Bhondha, Najibabad, Bijnor. 17.07.2021
142 Shan Brick Field, (Old Name-Sahara Brick Field),Udaychand,  Nagina, Bijnor. 17.07.2021

143 Shan Brick Works, Vill-Gauspur Ram, Kiratpur, The-Najibabad, Bijnor. 17.07.2021
144 Shan Brick Works, Vill-Gospur ray, Najibabad, Bijnor. 17.07.2021
145 Shane Millat Ent Udyog, Vill-Jawali Lala, Post-Fajalpur, Najibabad, Bijnor. 17.07.2021
146 Shanti Brick Works, Vill-Sidiyawali, Chandpur, Bijnor. 17.07.2021
147 Shareef Brick Works , Vill-Rasoolpur, Sahaspur, Dhampur, Bijnor. 17.07.2021
148 Sharif and Company, Vill-Hazipur Husainpur, Nagina, Bijnor 23.05.23
149 Shiv Brick Works, Samaspur Khatapur, Dhampur, Bijnor. 17.07.2021
150 Shiv Ent Udyog , Vill-Mahavatpur, Najibabad, Dist-Bijnor. 17.07.2021
151 Shiv Ent Udyog,  Vill-Chandpura Nangla (Saray Jalal), Najibabad, Bijnor. 23.05.23
152 Shiv Ent Udyog, Vill-Alawalpur, Dhampur, Bijnor. 17.07.2021
153 Shiv Ent Udyog, Vill-Dehri Bulandi, Dhampur, Bijnor. 17.07.2021
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154 Shiv Ent Udyog, Vill-Julfakarpur, Lukadadi, Najibabad, Bijnor. 17.07.2021
155 Shiv Ent Udyog, Vill-Mimla Mustafabad, Dhampur, Bijnor. 17.07.2021
156 Shiv Ent Udyog, Vill-Rajarampur Pratap, Kiratpur, Teh-Najibabd, Bijnor. 17.07.2021
157 Shiv Shakti Ent Udyog, Vill-Rahatpur, Teh-Najibabad, Bijnor. 23.05.23
158 Shivam Brick Works, Siau, Chandpur, Bijnor. 23.05.23
159 Shivam Ent Udyog, Vill-Gohavar, Bijnor. 17.07.2021
160 Shri Bala Ji Ent Udyog, Vill-Mayapuri, Najibabad, Bijnor. 17.07.2021
161 Shri Balaji Ent Udyog, Dhanauri Kunvar, Najibabad, Bijnor. 17.07.2021
162 Shri Balaji Ent Udyog, Jalika Bahadarpur, Chandak, Najibabad, Bijnor. 17.07.2021
163 Shri Ganesh Ent Udyog, Vill-Mubarakpur Meer, Najibabad, Bijnor, 17.07.2021
164 Shri Milan Ent Udyog,  Haldaur Road, Teh-Chandpur, Bijnor. 17.07.2021
165 Shri Nirmal Brick Field, Vill-Jhilmila Gadhi, Nagina, Bijnor. 17.07.2021
166 Shri Ram Brick Works, Vill-Feena, Chandpur, Bijnor. 23.05.23
167 Shyam Brick Works (Old Name-Shri Ram Ent Udyog), Vajpur, Teh-

Chandpur, Bijnor.
23.05.23

168 Siddiqui Brick Works (Old Name Anchal Ent Udyog), Vill-Jlilpur road, 
Chandpur, Bijnor.

23.05.23

169 Siddiqui Brick Works, Vill-Davkhedi Salar, Dhampur, Bijnor. 17.07.2021
170 SK Brick Field, Vill-Nindadu Khas, Dhampur-Noorpur Road, The-Dhampur, 

Dist-Bijnor.
17.07.2021

171 SR Brick Works, Kunda Vagain, Nehtaur, Bijnor. 17.07.2021
172 Star Brick works, Vill-Bulbulpur, Chandpur, Bijnor. 23.05.23
173 Star Ent Udyog, Mahawatpur, Najibabad, Bijnor. 17.07.2021
174 Subhash Brick Works, Vill-Sudnipur Rawti, Teh-Chandpur, Bijnor.  27-04-2018
175 SUHAIL BRICK WORKS (Old Name Kisan ent udyog) VILLAGE- 

HKIMPUR MEGHHA, TAHSIL- DHAMPUR, DISTT- BIJNOR
17.07.2021

176 Suraj Ent Udyog, Vill-Inampura, Bijnor. 17.07.2021
177 Surya Brick Works, Salarpur, Kambhor Road, Bijnor. 17.07.2021
178 Taj Brick Works, Vill-Rajpur, Badhapur, Teh-Nagina, Bijnor. 23.05.23
179 Tamanna Brick Works, Vill-Jatpura Bonda, Najibabad, Bijnor. 17.07.2021
180 Tyagi Brick Works, Raja Ka Tajpur, Bijnor. 17.07.2021
181 Ujala Brick Works, Vill-Khedki, Teh-Chandpur, Bijnor. 17.07.2021
182 Universal Brick Works, Jalilpur, Chandpur, Bijnor.         27-04-

2018
183 Vikas Ent Udyog, Vill-Chogawa, Najibabad, Bijnor. 23.05.23
184 Vinayak Ent Udyog (Old Name-Shiv Ent Udyog), Vill-Mahamshahpur, Teh-

Najibabd, Bijnor.
17.07.2021

185 Vinod Kumar Brick Clean, Raypur Tappa, Nangal, Noopur Road, Bijnor. 17.07.2021
186 VIP Yash Ent Udyog, Purushottampur, Najibabad, Bijnor. 17.07.2021
187 VK Ent Udyog, Vill-Jujhela, Teh-Chandpur, Bijnor. 17.07.2021
188 Star Brick Works, Vill-Chaandak Turk post-Bhanera, Najibadad, Bijnor 17.07.2021
189 Naitik Brick works, (Rehmatiya Brick Works),Vill- Nanagal Soti Shahjadpur, 

Najibadad, Bijnor.
17.07.2021

190 Star Brick Work, Vill-Pawati, Teh-Chandpur Bijnor 17.07.2021
191 Shri Rameshwaram Ent Udyog, Vill-Raipur Barishal, Sadar, Bijnor 17.07.2021
192 Shri Ent Udyog, Vill-Tarikampur, Hafiz, Sadar Bijnor 17.07.2021
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